Kad Do
O.A. No. 912 of 2011

Order dated: 16.01.2012

CORAM:
Hon'ble Shn C R Mohapatra, Member (Admn.)

&
Hon'ble Sh A K. Patnaik, Member{Jud! )

Neither the applicant nor his counsel is present,
The matter was passed over for some time.

Even on the second call, none appeared for the

applicant.
Accordmegly, the 0. A 1s dismissed for default.
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